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 Rajya  Sabha,  at  its  sitting
 held  dn  the  20th  December,
 1972,  agreed  without  any  am-
 endment  to  the  State  Finan-
 cial  Corporations  (Amend-
 ment)  Bill,  1972,  which  was
 passed  by  the  Lok  Sabha  at
 ite  sitting  Held  on  the  ६4५  |
 December,  1972."

 )  “In  ateordandé  with  the  pro-
 visions  of  rule  727  of  the
 Rules  of  Procedure  and  Con-
 duct  of  Business  in  the  Rajya
 Sabha,  I  am  directed  to  ii-
 form  the  Lok  S#bha  that  the
 Rajya  Sabha,  at  its  sitting
 held  on  the  2ist  December,
 1972,  agreed  without  any  am-
 endment  to  the  Sick  Textile
 Undertakings  (Taking  Over
 of  Management)  Bill,  1972,
 which  wes  p¥smed  by  the  Lok
 Sabha  at  its  sitting  held  on
 the  9th  December,  1972.”

 ~—am

 894  (SAKA)  Leave  of  Absence  from  238
 Suttungs  of  the  House

 (ili)  “In  accordance  with  the  pro-
 visions  o¢  sub-rule  (6)  of  rule
 86  of  the  Rules  of  Procedure
 and  Conduct  of  Business  in
 tlie  Rajya  Sabha,  I  am  direct-
 ed  to  return  herewith  the
 Indian  Tariff  (Amendment)
 Bill,  1972,  which  was  passed
 by  the  Lok  Sabha  at  its  sit-
 ting  held  on  the  1th  Decem-
 ber,  1972,  and  transmitted  to
 the  Rajya  Sabha  for  its  re-
 commendations  and  to  state
 that  this  House  has  no  recom-
 mendations  to  make  to  the
 Lok  Sabha  in  regard  to  the
 said  Bull.”

 2.49  hrs.
 LEAVE  OF  ABSENCE  FROM  THE

 SITTINGS  OF  THE  HOUSE
 MR.  SPEAKER:  The  Committee  on

 Absence  of  Members  from  the  Sittings
 of  the  House  in  their  Eighth  Report
 have  recommended  that  leave  of  ab-
 séhe¢  be  granted  to  the

 —— Methbers  for  the  periods  —  iri
 against  éach:—

 aw  Shri  Martand  Singh  of  Rewa

 (B  Shri  Tula  Ram

 —2th  May  to  Ist  Jurie,  I972  (Fourth
 Session)  and  3lst  July  to  3ist  Aug
 ust,  4972  (Fifth  Session).

 —3th  November,  to  I2th  December,
 972  (Sixth  Session).

 ¥  tate  १  that  the  House  agrées  with
 the  récommendatiéris  of  the  Com-
 mittee.

 SOME  HON.  MEMBEXS:  Yes.

 MR,  SPEAKER;  The  Members  will
 be  informed  accordingly.

 SHRI  SAMAR  GUHA:  (Contai):
 Can  I  make  a  submission,  Sir?

 MR.  SPEAKER:  Please  do  not  get
 up  every  time.  {  am  not  ealing  you.

 SHRI  SAMAR  GUHA  Gan  I  make
 a  submission,  Sir?

 MR.  SPRARER:  Not  yet.  Uniess  I
 call  you.  Kindly  sit  down.

 12,50  bes.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 Mnxturss

 SHRI  G.  G.  SWELL  (Autonomous
 Districts):  |  beg  to  lay  on  the  Table
 Minutes  of  the  Eighteenth  to  Twenty-
 first  sittings  of  the  Committee  on  Pri-
 vate  Members’  Bills  and  Resglutions
 held  during  the  current  session.


